IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY
Certified Copy Applications

| Date : 29.09.2025

Notified

‘1 g A ‘81337/2025‘29.09.2025 ABLAPL/11510/2025 10 ‘ ‘c ‘
2 |N K ROUT 181358/202529.09.2025  |[WP(C)/36595/2023 |7 | S
3 |D BARIK 181362/2025(29.09.2025 |[RVWPET/32/2024 |10 | o
|4 |p K JENA 181363/2025(29.09.2025 [WP(C)/22375/2016 |10 | o
|5 | MOHANTY  [81365/2025(29.09.2025 |CRLLP/21/2005 10 | o
|6 |B R SENAPATI 81367/2025(29.09.2025 |WP(C)/1201/2004 |10 | o |
7 |P K JENA 181369/2025(29.09.2025 |[WP(C)/7204/2015 |10 | S
8 |R C MALLICK [81371/2025[29.09.2025 |FA0/252/2018 0 | S
|9 |M K MOHANTY [81373/2025(29.09.2025 |CRA/193/1997 o | S
|10 |H. K. PATRA [81378/2025|29.09.2025 |ABLAPL/5361/2024 [10 | c |
11 |A K MOHANTY [81379/2025(29.09.2025 [WP(C)/22555/2025 |7 | S
12 |A K MOHANTY [81380/2025(29.09.2025 [WP(C)/22550/2025 |7 | S
|13 |A K MOHANTY [81381/2025(29.09.2025 |WP(C)/22534/2025 |7 | S
|14 |K C TRIPATHY |81382/2025(29.09.2025 |BLAPL/7811/2025 |10 | SR
|15 |A B MALLICK [81383/2025(29.09.2025 |ABLAPL/11231/2025[10 | o |
‘16 ‘EHSUDHURY ‘81384/2025‘29.09.2025 ABLAPL/10351/2025‘10 ‘ ‘U ‘
|17 |p P BARIK  [81385/2025(29.09.2025 |ABLAPL/10357/2025[10 | o |
18 |B R DALAI  |81386/2025(29.09.2025 |ABLAPL/6368/2025 |10 | SR
|19 |M K MOHANTY [81388/2025(29.09.2025 |ABLAPL/11016/2025[10 | o |

Xerox fee
20 |M K MOHANTY [81389/2025|29.09.2025 |CRA/326/1998 10 Rs31.00/- U

, Ready

fee =3*31
21 |K MOHANTY  |81391/202529.09.2025 |CRLMP/1573/2024 |10 | o
22 |S K MOHARANA 81392/2025|29.09.2025 |CMP/273/2025 o | v
‘23 S n 81396/2025‘29.09.2025 WP (C) /27393/2025 ‘10 ‘ ‘c ‘
24 |s DAS 181397/2025(29.09.2025 |WP(C)/27428/2025 |10 | lc |
25 |S.SATAPATHY [81423/2025|29.09.2025 |RPFAM/284/2025 |10 | lc |
26 |L.DASH 181426/2025(29.09.2025 |TRP(C) /242/2025 |10 | lc |




27 |N.C.SINHA  [81429/2025(29.09.2025 |CRLMP/1027/2025 [10 | lc |
28 |A.K.BARIK  [81434/2025(29.09.2025 |FA0/406/2025 0 | c |
29 |B.B.MALLICK |81440/2025(29.09.2025 |CRLREV/742/2024 |10 | lc |
30 |N. C. SINHA [81453/2025(29.09.2025 [WP(C)/27900/2025 [10 | lc |
31 |P. K. DAS  |81455/2025(29.09.2025 |[WP(C)/24939/2025 [10 | lc |
132 |S.K. MOHANTY [81456/2025(29.09.2025 |[WP(C)/22466/2025 [10 | lc |
|33 |B.N.MOHAPTRA [81457/2025(29.09.2025 |CRLMC/4020/2025 |10 | lc |
34 |R. C. ROUT [81458/2025(29.09.2025 |WP(C)/26114/2025 |10 | lc |
135 |S. K. SAHOO [81463/2025[29.09.2025 |WP(C)/26469/2025 |10 | lc |
136 |S. K. BISWAL|81466/2025(29.09.2025 |WP(C)/24963/2025 |10 | lc |
137 |R. C. ROUT [81468/2025(29.09.2025 |WP(C)/26109/2025 |10 | lc |
38 |R. R. DAS  [81470/2025(29.09.2025 |WP(C)/18438/2025 |10 | c |
39 |o 81475/2025(29.09.2025 (WP (C)/16491/2025 |10 c

40 ?;?Eﬁ?iiH 81478/2025(29.09.2025 |ABLAPL/11263/2025 10 c

|41 |P.BEURA 181480/2025[29.09.2025 |ABLAPL/15043/2024 |10 | c |
|42 |B. P. TANGA [81486/2025[29.09.2025 |WP(C)/27463/2025 [10 | c |
|43 |U. K. PANDA [81488/2025(29.09.2025 |WP(C)/27310/2025 |10 | c |
|44 |A. K. PANDA [81497/2025[29.09.2025 |WP(C)/27658/2025 |10 | c |
|45 |R. R. DAS  [81500/2025(29.09.2025 |WP(C)/1701/2025 |10 | c |
|46 |B B ROUT 181501/2025(29.09.2025 |ABLAPL/11104/2025|10 | c |
|47 |B B ROUT 181503/2025(29.09.2025 |ABLAPL/11097/2025|10 | c |
|48 |B.B.ROUT 181504/2025(29.09.2025 |ABLAPL/9082/2025 [10 | c |
49 |R. R. DAS  [81505/2025(29.09.2025 |[WP(C)/1706/2025 (10 | lc |
|50 |ULLASH DAS [81520/2025(29.09.2025 |BLAPL/9712/2025 (10 | lc |
51 |H K DASH 181523/2025(29.09.2025 |ABLAPL/11169/2025[10 | lc |
52 |A K NAYAK  [81524/2025(29.09.2025 |ABLAPL/11169/2025 |10 | lc |
53 D K NAIK 181533/2025(29.09.2025 |ABLAPL/11208/202510 | c |
54 | e [81538/2025(29.09.2025 | ABLAPL/11188/2025 10 c

55 ?;?gi?iiH 81540/2025(29.09.2025 |ABLAPL/11184/2025 10 c

|56 |M BEHERA 181543/2025(29.09.2025 |RSA/239/2023 0 | lc |
|57 |M BEHERA 181545/2025(29.09.2025 |RSA/240/2023 0 | lc |
58 onmy 0 [81549/2025(29.09.2025 |ABLAPL/11069/2025 10 c

59 anay R 181551/2025(29.09.2025 |ABLAPL/11067/2025 10 c

60 A K NAYAK  [81555/2025(29.09.2025 |ABLAPL/10664/2025[10 | c |
61 |R K BARIK  |81559/2025(29.09.2025 |ABLAPL/3186/2025 (10 | c |
62 M. R. SAHOO [81569/2025(29.09.2025 |[WP(C)/18415/2024 [10 | lc |




63 |oiniior  [81571/2025(29.09.2025 |WP(C)/27575/2025 |7 U
64 N C SINHA  [81572/2025(29.09.2025 |WP(C)/27785/2025 |10 | c |
65 | PR 18157472025 29.09.2025 WP (C) /21598/2025 |10 c
166 |S SAMAL 181575/202529.09.2025 |[WP(C)/21595/2025 |10 | lc |
67 |S K SAHOO  [81576/2025(29.09.2025 |WP(C)/23143/2025 |10 | lc |
68 |S GUPTA 181591/2025(29.09.2025 |WP(C)/12958/2021 |10 | c |
169 |KISTISH 181592/2025(29.09.2025 WP (C)/26468/2019 [10 | lc |
70 |R C MUDULI [81593/2025(29.09.2025 |[WP(C)/26468/2019 [10 | lc |
71 |s GUPTA 181594/2025(29.09.2025 |[WP(C)/12963/2021 [10 | lc |
72 |s GUPTA 181595/2025(29.09.2025 WP (C)/12955/2021 [10 | lc |
|73 |p CH DaS 181596/202529.09.2025 |CRA/147/1998 10 | c |
|74 |R K BARIK  [81597/2025(29.09.2025 |CRLA/78/2010 10 | c |
|75 |B NAYAK 181598/2025(29.09.2025 |SA/165/1997 10 | c |
76 |J. P. KAR 81599/2025|29.09.2025 |BLAPL/10046/2025 |7 ;Aggﬁi;gs
77 |J. P. KAR 81600/2025|29.09.2025 |BLAPL/10047/2025 |7 ;Aggﬁiggs U
78 |J. P. KAR 81601/2025|29.09.2025 |ABLAPL/11224/2025 |10 ;&gg&i;gs
79 |B B MALLICK [81602/2025(29.09.2025 |BLAPL/10042/2025 [10 | lc |
80 ;é;iii;iiNA 81604/2025(29.09.2025 [BLAPL/10044/2025 |10 c
81 |U K PANDA  [81605/2025(29.09.2025 |WP(C)/22551/2023 [10 | lc |
82 |P K DAS 181607/2025(29.09.2025 |SAO/25/2012 0 | lc |
183 |C R KAR 181608/2025(29.09.2025 |CRLREV/150/2016 |10 | lc |
184 |s P SAHOO  [81611/2025(29.09.2025 |JCRLA/27/2021 0 | c |
5.00 ,
85 | Doie ANPR 181612/2025(29.09.2025  [BLAPL/9961/2025 [27.00 27300 iy
COPY
5.00 ,
86 ﬁiﬁiiiﬂiiDA 81613/202529.09.2025 [BLAPL/9952/2025 [27.00 g;;ﬁggAD U
COPY
5.00 ,
87 | e 181614/2025 (29.09.2025  [BLAPL/9955/2025 |7 SO
COPY
|88 |B K PANDA  [81615/2025(29.09.2025 |BLAPL/10050/2025 |10 | lc |
|89 |B B ROUT 181616/2025(29.09.2025 |BLAPL/10048/2025 |10 | c |
[ | | ‘Total 1900

NIC




